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Title: Need to extend the benefit of agriculture insurance scheme to the farmers in the event of loss of crops due to natural
calamities in the country.
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MR. CHAIRMAN : Now, it is 6 o'clock. If the House agrees, we can extend the time of the House till Special Mentions are
over.

SEVERAL HON. MEMBERS: Yes.

MR. CHAIRMAN: All right. The time of the House is extended till Special Mentions are over.



